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Name of the corporate debtor: ASB ENERGY SYSTEMS AND CONSTRUCTION PVT. Lm 
Date of commencement of CIRP: 15.10.2025 

Details of 
Claimant 

Department Governmen 
t 

GST& GOVT. 
K::ENTRAL 
EXCISE, 
DIVISION-
1. 

APPEAL UPHELD THE CIRP: 04.05.2026 
1ST COC HELD ON 11.05.2026 

LIST OF STAKEHOLDERS AS ON 05.05.2026 

List of operational creditors (Government Dues) 
'Ar::� 

Details of claim received Details of claim admitted Am Amount !\m Amount of RB:iarl.5..� 

Date of Amount Amount of Nator Amount Whether 
receipt claimed claim e of CO\'ered by lien 

admitted claim lien or /attachme 
(Provisionall attachmen1 nt 
y) pending remo,·ed? 

disposal (Yes/No) 

11.12.25 & 2, 14,81,264 2,14,81,264 TAX NA NA 
05.12.2025 

2, 14,81,264 2,14,81,264 

%share 
in total 
amount of 
claims 
admitted 

27.99
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